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Tangsten Ore

1033. Shri Ibrahim: Will the Min-
ister of Natural Resources and Scien-
tific Research be pleased to state:

(8) the total production of Tungsten
Ore in India during the last three years;

(b) the quantity exported and the names
of the countries to which it was exported;
and

(c) the total internal demand therefore ?

The Deputy Minister of Education
(Dr. K. L. Shrlmali) (a)

1952 .. . 10 tons.
1953 .. .. .. 15 tons.
1954 .. .. .. 1 ton,

(b) Only 10 tons of Tungsten ore were
exported to U.S.A.

(c) There is at present no demand for
the ore in the country..

Primary Schovols (Hyderabad)

1034. Shri M. R. Krishna: Will the
Minister of Education be pleased to
state whether any amount has been sanc-
tioned so far to the Government of Hydera-
bad for increaisng the number of Primary
Schools in the States ?

The Parliamentary Secretary to the
I‘\,ﬂnhqter of Education (Dr. M. M. Das):
es, Sir

Under-ground Tunnel

1035. Shri Raghunath Singh: Will
the Minister of Bducation be pleased to
state:

(a) whether it is a fact that an under-
ground tunnel ten miles long has been dis-
covered by the Department 9f Archaeology
in Jaisalmere State; and

() if so, the light that it throws on the
Indian histroy?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M. Das):
(a) In the course of a recent excavation for
a well under construction by the Military
Engineering Service stationed at Jaisalmere,
a natural cave 7 feet high and about s feet
wide was discovercd at a depth of 180 feet.
It is not a tunnel but a cave in the rock
running a few feet.

(b) Except a tradition that an Oswal
(Jain) who built the temple at Ludharva
used to come for worship through an under-
ground passage from Jaisalmere to Ludhar-
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va, there is nothing historical known about
this . At the moment its date cannoi be
determined.

Cantonment '.l‘nﬂ'lc Regulations

1036. Chaudhuri Muhammed She-
ffee: Will the Minister of Defence be
pleased to state the number of military
officers and jawans who are held up for
brcach  of tiaffic regulations and were
challaned by the Cantonment Police in all
the Contonments of India since the 1st
May, 19552

The Deputy Minister of Defence
(Sardar Mn)ithh): The informaion is
being collected and will be placed on the
Table of the House.

srrfeat 3 « fad W

toRy. sft wTto ywo fawrdt
mﬁtmmﬁu'qmﬁwﬁw
fw

(%) wr wggfea orfeat , &Y
ant & faorfgat w grqfaar 39 &
fod o (Ruy-uE & fg O fee ¥
TAAT AT §, AT AT AT ooy ot
®W & QR WX

(w) afx 7ar A q@m@r Tav @,
N ae & g awed & aw w7

fiver vt & ewwfaw (w0 Two
Qo 'TW) : (%) TMAR QeUU-US
¥ ad & fog o & aemar AT &

(&) feuu-y% & wd & fow
frt § g 77 NE & e A g
aar qTw o @ & i ¢ [efed
qficfir 2o, W Wwar 3]

srifere &

tos. &t Wrto wHo fwrd :
mmwﬁnmﬁwmﬁfw
(%) wrfers & & woff & fog

feqr ool A araeawar g §;
118





